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SHRI HIMMAT SINH: Who are the
agents of M/s. Krupps in India? Why
don't you answer that?

MR. DEPUUTY CHAIRMAN: Mr.
Pitamber Das.

SHRI PITAMBER DAS (Uttar Pra-
desh): The hon. Minister said he would
look into the matter, Can the hon., Minis-
ter assure this House that he would look
into the matter in the light of the allega-
tions made and the discussions held in
the House, and inform the House about
his findings?

SHRI SHAH NAWAZ KHAN: Sir, 1
have noted with great respect the observa-
tions mcde by all the hon. Members. I
will certainly look into the whole matter
and then place the thing before the House.

MR. DEPUTY CHAIRMAN: Almost
all the Members are unanimous on this.
So I think the Mimster should take the
matter seriously and enquire into the whole
thing and give a report to the House.

We shall now continue the discussion
on the Motion of Thanks on the Presi-
dent’s Address. Mr. Sen Gupta, can you
finish in 10 minutes? Then we can adjourn
for lunch.

MOTION OF THANKS ON THE PRESI-
DENT’S ADDRESS—contd.

SHRI DWIJENDRALAL SEN GUPTA
(West Bengal): Mr. Deputy Chairman, I
have moved five amendments, the last being
on the question of corruption. Now, cor-
ruption is bad and is universally condemn-
ed. This corruption has different shapes.
When you find adulteration in food, it is
dangerous. When you find adulteration of
medicine, it is certainly dangerous. But
when you find adulteration or corruption
in the process of democracy, in the process
of elections, that becomes fatal. I am plac-
ing before this House a very important
letter written by no less a personality than
Profulla Chandra Sen, a former Chief Mini-
ister of West Bengal and Congress (0)

» leader. It is as follows:

*Dear Sri Giri,

We had three by-elections for the
West Bengal Legislative Assembly yester-
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day (Sunday) from 80-Gaighata, 150~
Belgachia and 175-Chinsurah constituen-
cies, .

Considering the size of our country,
three by-elections for one State Assembly
may not appear to be so very important
as to attract the attention of the Presi-
dent of India, but after considerable
thought, 1 seriously attach so much sig-
nificance to the manner in which the
three so-called democratic elections were
held that I am guided by my conscience
to write this letter to you very much in
alarm and apprehension. I am alarmed
because 1 can foresee the doom of all
the high ideals that you and 1 have
cherished in our more than half a cen-
tury of public life, if the present fascist
recklessness of the ruling party continues
unbridled. I am apprehensive because as
an aged man still active in public life.
I do not desire to see you go down in
history as the person who presided over
the liquidation of democracy in India. -

ANl

I refer to the violence, rigging and
corrupt practices perpetrated by the rul-
ing party in these three by-elections. The
present Government and the ruling party,
steeped in corruption, has completely
forfeited any respect or support of the
people which it might have had. By
rigging the by-elections they are appa-
rently attempting to give a false picture
of their support and popularity, What I
am particalarly worried about, however,
is that the manner in which corrupt prac-
tices and rigging has been nakedly re-
sorted to will compel the people uiti-
mately to lose faith in parliamentary de-
mocracy and democratic institutions. This
may drive the people to desperation re-
sulting in large-scale violence, symptoms
of which are already in evidence in diffe-
rent parts of our great country.

“The rigging that I am referring to was
done mainly in the following manners.
In some polling stations the ballot papers
were issued in large numbers on the night
before the poll to agents of the ruling
party who stamped them and put them in
the ballot boxes before the commence-

ment of the poll . ..” ST e
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MR. DEPUTY CHAIRMAN: Mr. Sen
Gupta, you cannot go on reading the whole
newspaper.

SHRI DWIJENDRALAL SEN GUPTA:
What is there? I will consume my time.

MR. DEPUTY CHAIRMAN: You want
to consume it by reading the newspaper?

SHRI DWIIENDRALAL SEN GUPTA:
Yes, what is there? Let the country know
the facts; let ihe House know the facts.

“In other cases goondas of the ruling
party intimidated and threatened genuine
voters and forced them not to go to the
booths and themselves compelled polling
and presiding officers to issue bunches of
ballot papers to them which they in turn
stamped and put inside the boxes in a
mass scale. Another method adopted was
raiding and jamming polling booths by
large numbers of impersonators and cast-
ing falce votes by them afier assaulting
and driving away the polling agents of
other parties. Exhibition of fire-arms by
these goondas was a common sight and
the manner in which these rowdies re-
ceived open encouragement and support
from some important office-bearers of the
ruling party including Ministers and
MLAs was simply nauseating. The utter
helplessness and indifference of adminis-
trative and police officers, particularly
those charged with polling duties is noth-
ing but deplorable.”

MR. DEPUTY CHAIRMAN: Mr. Sen
Gupta, in the first place no speech is allow-
ed to be read. And you are now reading
a whole newspaper.

SHRI DWIJENDRALAL SEN GUPTA:
But 1 am reading a letter.

MR. DEPUTY CHAIRMAN: 1 can
understand quotations, but not reading a
whole newspaper. _Gr ..:, 15 ga.. 3ry

SHRi DWIJENDRALAL SEN GUPTA:
This is a letter from no less a person than
Shri Prafulla Chandra Sen. Every sentence
of this letter is important, Every sentence
is worth quoting . . .

" MR. DEPUTY CHAIRMAN: You can
quote but not read the whole thing.
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SHRI DWIJENDRALAL SEN GUPTA:
If this matter is not a serious matter, I
do not know what else can constitute a
serious matter . . . (PSR L 4

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): He can-
not go on reading the whole newspaper
and thus consume the time of the House.

SHRI DWIJENDRALAL SEN GUPTA:
Sir, T know his difficulty, I know his an-
xiety. I know he has no face to show . ..

SHRI LOKANATH MISRA: Sir, when
he is quoting a letter what is wrong there?
What is wrong in quoting a letter? Allow
him to quote. I do not think there is any
objection in -allowing him to quote a letter.
He is quoting a letter from the newspaper.

MR. DEPUTY CHAIRMAN: It is a
letter to the editor. It is not a letter which
he has received.

SHRI DWIJENDRALAL SEN GUPTA:
[ am telling you every sentence is worth
quoting.

MR. DEPUTY CHAIRMAN: You have
another three minutes.

SHRI DWIJENDRALAL SEN GUPTA:
“These corrupt practices and rigging have
been done in such a mass scale that nor-
mal legal procedure will be inadequate in
giving redress. On the other hand, if an
inquiry is ordered then the statements that
I have madec can be easily proved and
substantiated. For instance, if the voters’
signatures are tallied with the signatures or
thumb impressions of the persons who
actually cast the votes as will appear from
the counterfoils of the ballot papers, or
if the records are checked then it can be
easily shown that in a large number of
booths cent per cent or nearly cent per
cent polling was completed within an ama-
zingly short time of the commencement of
the poll. These will substantiate what I have
stated above.”

Lg . e . 5es

Now, Mr, Deputy Chairman, we télk of
socialism. Can there be socialism without
democracy? What type of socialism is it?
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What I see in every part of the country
is naked fascism. There is naked fascism
everywhere. You take money from the
capitalists and allow things to go on under
the very nose of the police by hiring goon-
das. Election has become a costly affair.
You can say it is unavoidable. But what is
this?” Where is the country being led? This
Government cannot give the people the
minimum human requirements. Food is
there enough. The only thing is you have
to pay more for it. And that is being done
under the very nose of the Government.
There is no sc reity; but there is no proper
administration. This Government has for-
feited the moral right to continue as the
administration of the country.

Mr. Deputy Chairman, you all know
about the strike by the Indian Airlines Cor-
poration pilots, I should say that jt was
not a strike. They were willing to work
under the old system. Then the Corpora-
tion declared a lock out. There was a hue
and cry and people said that the pilots
were getting so much of money. But then
why the pilots alone were locked out? Why
the clerks were not locked out? Why the
police were not locked out? What was our
Labour Ministry doing all these days? Why
were they so immobilised during the whole
period? Was it to allow Shri Lal, a very
high retired military official, to hold the
country to ransom in such a callous man-
ner? (Time Bell rings).

Now Mr. Deputy Chairman, on the ques-
tion of the common man. You know every-
body talks about black money. What are
the steps the Government have taken to
curb the black money? One hundred and
forty economists made a statement at a
seminar that unless Rs, 1,500 crores of black
money is withdrawn, the situation cannot
improve. What is the Government's answer
to that? There is no seriousness on their
part. You only talk about people’s misery.
But is it reflected in your conduct? The
conduct of the Government is, I should say,
one of complete lethargy and complete
callousness. They do not realise that there
are people in this country who can rise
in revolt. We have taken Gujarat sjtuation
as an isolated event. But they should read
the writing on the wall. If what has hap-
pened in QGujarat occurs tomorrow in

[RATVA SABHA)

on the President’'s Address 160

Maharashtra, Rajasthan, U. P,, Bihar and
Bengal, you will say that it was an act of
this Party or that Party. But you dp not
see that the people are in revolt, They are -
in revolt everywhere. If you understand that
in all seriousness, I am sure the Govern-
ment cannot be so apathetic to the condi-
tion of the common man. They will have to
take a more realistic stand.

MR. DEPUTY CHAIRMAN: The House
stands adjourned tll 2 p.m.

IR I

The House then adjourned for
~ lunch at two minutes past one of

" the clock.

The Hou)s; reassembled after lunch at
two minutes past two of the clock, Mr.
Deputy Chairman in the Chair.

DR. V. A. SEYID MUHAMMAD
(Kerala): Mr. Deputy Chairman, Sir, it is
not my desite to put forth apologies or
alibi for the alleged commissions and omis-
sions of the Government nor do I propose
to praise the achievements alone of the
Government in power now. But I do want
to say certain things,

Sir, I was listening with considerable
attemtion to the debate which was going on
for the past two days. I was reminded of
a proverb in vogue in Kerala which says
that even though there is plenty of milk
in ‘the udders of the cow, the mosquito
can extract only blood from there,

The President’s Address has catalogued
the various achievements of the party in
power, of the Government. But, unfortu-
nately the Members of the Opposition, in
a very distorted way, see only the defects
or the omissions of the Government, I do
not wish to go into the various things
which have been mentioned in the Presi-
dent’s Address. But if the hon. Members
were careful to be objective, they could
have seen at least three important things,
namely, the exports achievement, foreign
policy achievement and the very appreciable
and impressive achievements of the public
sector. I will confine myself only to these
three. -

The exports figures as put in the Presi-
dent’s Address as well as m the various
newspapers and journals show that there
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was an increase of 20.8 per cent, last year,
to be very precise. Not only that, the
balance of payments has increased. Last
year, the balance of payments in our
favour, to our credit, was 164.6 crotes. Im-
ports have gonc down considerably. Now,
to offset an increase in oil prices varying
from 500 to 1,000 crores of rupees, we
thave launched an intensive scheme of en-
hancing exports to the Middie East coun-
itries, that is West Asian countries and Guif
‘countries. Moreover, we are proposing to
set up an import-export bank to bring about
a better achievement in the field of ex-
ports. I understand, Sir, from the figures
that by reason of our improvement in the
international monetary field, our external
assistance has been considerably cut down.
If you wish to have the figures, Sir, they
are stated in the Economic survey state-
ment, which was placed before the House
the day before yesterday. I will not take the
time of the House by referring to them.
They can be referred to in that statement.

What is the position of other countries?
It is easy to find faults with our own
achievements or forget our achievements
and find only our defects. The E.E.C.
countries, which unit is supposed to be
one of the most powerful single economic
unit of the world, have started suffering.
There are considerable balance of payments
difficulties. Japan which has been occupying
a very predominant position in the interna-
tional economic field has quite recently de-
valued—not directly. but in effect—up to 7
per cent of the yen. Similarly, it is well
known how the economic conditions both
inside and the external relations, internation-
al economic relations of the United King-
dom have gone down in the recent time.
So if we compare with the achievements
of the international giants in the monetary
field, we have nothing to be unhappy about;
we have only to be proud obout it. I will
not take more time of the House on that
point. T will go immediately to our achieve-
ments in the field of public enterprises.

It has been published in the various
papers that we have, after a long period of
losses and heart-rending conditions in the
public enterprises, started at least showing
profits last year.
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Moreaver, one thing which is to be noted
is that we have put certain targets of
achievements in the field of production re-
garding the public undertakings. Even
though the targets have not been achieved
cent per cent, many of them have come up
to the standard of about 85 per cent of
their targets. We may recall that when the
First Five Year Plan was started, we had
invested only 29 crores of rupees in the
public undertakings. Last year, the figure
was about 5000 crores of rupees 1n the
top 101 public undertakings. People sup-
porting the desirability of laissez faire,
private undertakings and free economy,
have been praising the achievements of
the private business houses as against the
public sector undertakings. But what do
the figures show? As I have already stated,
whereas the public undertakings have
shown a definite tendency towards more
and more profits and the rate of growth,
there was a decline in the case of the pri-
vate understandings from 8 per cent to 7
per cent. But when they condemn the
Government and its public undertakings,
they forget the fact that it is really the
public undertakings which are showing
signs of progress and it is the private
undertakings which are showing the signs
of stagnation and decline.

May I now turn to the foreign policy
achievements of the Government? One
important factor in the international ficld
during the last year is the irend towards
detente whether it is in Europe, or Asia,
or the South American countries. Through-
out the world the trend has been that of
detente. What has been our achievement
in this field” We have settled many im-
portant matters of controversy which we
had for years with our neighbours. 1 will
cite the example of our settlement with
Sri Lanka the long-standing dispute about
the nationality. We have come to a final
settlement in the recent agreement between
the two Prime Ministers. The recognition
of Bangladesh by Pakistan has vindicated
our position and our stand towards Bangla-
desh and the war we had to undergo to
achieve the independence of Bangladesh.
We are coming nearer to the Middle-East
countries than we have been at any time

after independence. Tran had not been very st
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friendly towards India. But the recent
trend is toward much more closer relations
between the two countries. The visit of the
Egyptian President recently has brought the
two countries much closer. 1 need not re-
peat our relations with Russia which have
already been debated. Speeches have been
made and articles have been written on
that. Considering the overall picture in the
field of international relations, we have
tremendous alchievements, comparable to
the achievements of any country in the
world. There has been no sensational
achievement in the sense that there has
been a war or something like that. It is
not usual to have more flamboyant or
very sensational results.

Normal friendly activities in the inter-
national field are carried on. Close rela-
tionship is built up from day to day.

Sir, having said that, may [ say a few
words in reply to some of the points raised
by the Opposition? Mr. Niren Ghosh had
been an extremely severe critic of the
Government. His Party, on the opening
day, conducted a sort of pre-empfive ac-
tion so as to prevent the normal procedure
of the combined functioning of the two
Houses. Fortunately for democracy in this
country, the whole thing blew off like a
wet squib and within five minutes, they
have walked out. It was advisable for them
and advisable for all of us. And 1 must
congratulate them that at least wisdom
dawned late than never . . .

DR. K. MATHEW KURIAN: You
don’t condemn the hooliganism of the
Congress M P’s who used faorce on that
day?

DR. V. A. SEYID MOHAMMAD- I did
not find any congress hooliganism. It was
a unilateral] hooliganism.

DR. K. MATHEW KURIAN: who used
force?

SHRI V. B. RAJU: It was a part of pre-
vention.

DR. V. A. SEYID MUHAMMAD: If at
all it was used, it was used in self-de-
fence. It was a justifiable use of force. . .

SHRI V. B. RAJU. It was to civilize
them.

[RAJYA SABHA]
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DR. V. A. SEYID MUHAMMAD: To
prevent the professional hooliganism from
marriage the decorum. .

DR. K. MATHEW KURIAN: Sir, 1
protest against this statement. It was the
Congress hooligans who did it and ke must
withdraw his statement. This is a wrong
thing,

DR. V. A. SEYID MUHAMMAD: My
hon. friend has the privilege and the licence
to call the Congressmen hooligans. When
he is paid in the same coin, he gets uap-
set. I am sorry...

DR. K. MATHEW KURTAN: You are
a defender of democracy and a party which
rigged elections in Bengal and now every-
where.

DR, V. A. SEYID MUHAMMAD: If
you pay in rupees. you will be paid in
rupees.

DR. K. MATHEW KURIAN: You are
rigging elections even today. Great demo-
crats you are.

DR. V. A. SEYID MUHAMMAD: I
remember a story in this connection. There
was a very important man in our place.
He was in the habit of using slanderous
words. When somebody else uses it, he
used to protest and say, “Jt is my mono-
poly and you cannot use it.” You can call
the Congressmen hooligans. When I pay
back, you -get upset. ¥ do not know from
where you got this monopoly. ..

DR. K. MATHEW KURIAN: You can
carry on with hooliganism.

DR. V. A, SEYID MUHAMMAD: Of
course, there will be complete reciprocity
for whatever he does.

SHRI V. B. RAJU: Use of abusive
language is their exclusive monopoly. . .

DR. K. MATHEW KURIAN: We can-
not compete with you in that. I can assure
you.

MR. DEPUTY CHAIRMAN: Now, you
will have to wind up, Dr. Seyid.

DR. V. A, SEYID MUHAMMAD: How
can I, Sir. when this sort of interruption
is going on?
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Sir, 1 was referring to Mr. Niren Ghosh.
He was fretting and fuming and he was
very furious. 1 have very personal regard
for bfn. I know his sacrifices. { am con-

_vinced of his sincerity to the cause. I am

convinced of his loyalty to the
which he is holding very dear
heart. That is a different matter. But 1
should like him to consider one thing.
Whom was he supporting? He was sup-
porting the anti-Congress or the anti-
governmental movements in various States,
particularly in Gujarat. Yesterday, Mr.
Borooah, the hon. Minister for Pectroleum
and Chemicals demonstrated that in theory
as well as in practice what was going on
was anti-Marxist. Whom are you support-
ing? It was not the people's movement. It
was the movement of the hourgeois, petty
bourgeois, the lumpen protetariat.  They
are supporting just for the sake of sup-
porting it, and opposing the Congress. 1hey
are supporting those people who stood
against the wholesale takeover of food-
grains and who stood against all the pro-
gressive policies of the Government.

DR. K. MATHEW KURIAN: Why
don’t you say something about poveity,
unemployment and other things? Why wic
you avoiding such issues?

DR. V. A. SEYID MUHAMMAD:
Within the short time available to me, |
cannot cover the whole gamut.

DR. K. MATHEW KURIAN:
want to white wash the Congress.

DR. V. A. SEYID MUHAMMAD: 1
cannot exhaust the encyclopacdia.

DR. K. MATHEW KURIAN: You talk
of the prices which affect the people.

MR. DEPUTY CHAIRMAN: Dr.
Kurian, let him speak. He has the floor.
You cannot go on giving a running com-
mentary.

SHRT V. B. RAJU:
from Kerala.

MR. DEPUTY CHAIRMAN: That does
not mean he should give a running com-
mentary.

DR. V. A. SEYID MUHAMMAD:

Whom are they supporting? They are sup-
porting the reactionary forces. You are the

cause
to his

You

They both come
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custodians of Marxian theory but may I
say that your actions and your party are
not only anti-Marxian,—it is not even ex-
treme leftism, but.

iy

DR. K. MATHEW KURIAN: We do
not want to listen to stories from capitalists
and landlords.

MR. DEPUTY CHAIRMAN: Dr.
Kurian, you should not go on mterruptu:lg
him like this. 2

DR. K. MATHEW KURIAN: If he
continues to refer to our party 1 will have
to interrupt him.

MR. DEPUTY CHAIRMAN: You re-
ferred to every other party and he has
got the right to refer to your party. You
must have some patience to listen to what
he says.

DR. V. A, SEYID MUHAMMAD: This
is the difficulty. They have taken to this
sort of thing for granted by reason of our
patience, by reason of our good sense
they have started to think that abuse is
their monopoly which we are not going
to tolerate. !f you use abuse you are going
to get abuse in return.

MR. DEPUTY CHAIRMAN: You must
wind up now.

DR. V. A. SEYID MUHAMMAD: FI
was telling that this is not Marxisimn; this
is not even extreme leftism. It is infantile
paralysis. This is Nihilism, destroying
everything. Whether that destroys the exist-
ing Government, whether that destroys the
progress towards socialism, whether that
destroys the fight against reaction, whe-
ther that destroys the fight against black-
marketing, it does not matter to them as
long as they are not in power. They have
not even any hope of getting into power
and they have become frustrated, they
have become  Nihilists.  So it is  not
Marxism, it is Nihilism which Marx has
throughout condemned.

DR. K. MATHEW KURIAN'  Your
Nihilism is in Pondicherry and Manipur
now.

MR. DEPUTY CHAIRMAN: Dr. Seyid
Muhammad, now you have to finish.
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DR. V. A. SEYID MUHAMMAD: We
have seen it in Kerala. You started it there
but the people threw you out there and
Mr. Niren Ghosh threatened that his party
will not participate in the next clection.
They knew what will be the result if they
participated in the election. (Time bell
rings). One sentence more and 1 finish.

Sir, I am most thankful to you for hav-
ing given me this time. I will not take any
more of your time. 1 support the motion.

Thank you very much. ‘ o
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TH T FTH F 4T T | T F, JaHT
tF egeq fafqaw aw 1 = @
T &Y W AT ¥ qrartas A f gfee
§, 3gF Uga a7 F1{fe § 98 UF a5 a9T

F3q g |
N %_.".l”.

ust W g & fAu e
FA W1 fqaga w1 RN, SEAT UF
FATX o= &1 feaE o sy, sus fag
a9 B: REIA, TH T & FA T @F
FOT, 98 AT et | § &7 § AT Y,
wagl ® AT 9T FEAT Agar g fF S
TRieq AN E SANT A AT &vATaE
o @ifsy fF gaw oA adE
Fga Ay fralfa &3 @8 st
TEFIH &1 FTOT | IESHT IR AT
FE@ g | arfan @gd 43 8, Agraw
qqrt #9ET A o f@ie & qur @q
g g wegd & fag
feam dqa  fraifa gor | wgross
GOHTC A T Feq Ja@l & | Aq &g
g & 7 & v W A9ge W R,
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I aav fraif@ o1 wews R
ST TR g # R o e wew
IEAT AT § | vir

# 5@ g #1 @A F A gEd
I AT AT g AL a8 a8 f5 gwiw &
T AEART F Agq7E T2 AT AIges
15 & fa9q § F@ WY TEY wgr A g
IJUTENe WERd, WM I@ G919 H1 SEd
g f+ %o fadi & =@ weg WA W A
R 9X R wemeR g d L g
aw A U e A
dgar @war g f& gFet =@ g #v
AR W WA W WRT AN T A
R F weX R 07 g, @w f& @
g | S Meawe & fau s gawmw g
W e yagaEwEE ¢ 5 99
T Ted Wiy &1 frwre @
AT &, SUHT gX T F@T 2 ar
AT AATE &1 T & FEIF ag ugd
g 09 @A E W AT & FHIE FEA
T AEH AT T R A IR A
T=9 JUGTT I IE § | 39 fRem & A7
UF gAE & 5 oaw § aw Sq¥ g S
Iqq #§ W qEt &1 50 gWT 7T
FOGA T @ &, gaTs, STEel § "I are
# faq o uw arg #1 a9 fEan g,
Y g § S wwd A AQATEAl
F1 T gaT § S9& faq a1 @7 gaam
Fifqu | FaT a8 KANTE =A@ & AEA

g 2 foF e A o@d & A 9T T 9

TAF drel § g g @ 2, faawr
g g1 @], I A & fAg g
WY gaSTH @IEI A HC w@EHAr ¢ al
rwgaa g R fr T o IREar A
AHGTH TR AT AW F (A0 {B GAH
muﬁm%n

A aa A ag FEAT ARAT AL
ag ¥y o st 8 fe—fret A ami
43 gu &, a8 W gAa-ag w=Sl AW §

w
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(st g0 Qo FFER] -
fir, diegee Fee AT Aigres grEsw # fau
v & AW @M | WEYeE INE
# fag 15 o A GgLEE JI &
fao a2 gma wedr ) feg ¥ o#mw
AR aaee T fF oo feEm adf o,
g aF veges Fwe w1 fofedya
g AT OT 1 7 AL AR B
FOEE AE & MR @G H & #iHg
I A T FC AEEEF YT
R Jg daoET qEEE g g fw
gAT 3W | S wradr fRar  sgars
gFadr gt g (% 994 FWC F W 9T
Y Aved faaar o« oEwT §
P e dw d 1972 § oFAW 1
wifred 946 #, f9W dsgee wRE &
1 o7 7, GYTFS reeS FTUF W AG
feqm sl d5 & Fomw 1 e
899 ¥, IH UIYeE FE FT TF o TG}
feqee grew A1 OF o W 1 g
#F ¥ 1315 WHAS § § AYYTE HTE F
3 AT digqes e & faw 1§ awr
T A% A 1755 wfwas 3 fAd vigres
FIEE &7 OF ST 8 | 9F A7 g IF AT
Fram qed & I G A a1 AT #qR
ToqTOd & @ ¥ fF gl oo #
TAF qEY & FT ATHGEAT AT &N
faar sm wWT R

Fq7 9IgYeS FEC & AN 43 AW
R @INSF AL AT AT
HIAT AT TG g, Am A wRfE dgwm
wo o fgemn a8t fom st @i g @
ey a1 2 forg ax s & fa=r g
g £\ g g e g f
werrg 7 afad daT AT A HAATERDA
a7 ftor gt & foedt =1 @9 avw g |
o g fAfRE ARARITT S | SHE AR
# Miferat aa W &, TTERG @R |
qEa I E ! qETSE A H@TH HATX 9T
ArFe fegaeT 13 B9 § | ETo FTaT
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ATEd TFIHL @ g A AfgFIL q
F AT T FIOT  AGIAE A =
qgT FH & AT § A 6 g frgdmw
T g | g & e A s
dqde St gT THIT W A¢AAT @A §,
q ST WTEAT & FTO7 ARl | 549w
TR | RS AT F I T AT
g f afea J9T ArqEEET | @R
Tsges, gfafd #ik FeRR dm g |
i @t fF W P TR q@FR q W
FTHAUAT T HL P IGMEAT, AfhT
aifax & gaw! A faemr qfesa &
I T oY gt @T 8, I 9T A
¥ fa9 F FT ATTEHRAT & |
faat agg § # ©F AR AN
FAT AFEW? 27 To g A® W
Teday  faaar & SYER agW &
st fr T § )
off ara fog awf © o @ S
foar mr &
i Qo U0 {FAIR : 27 To  ¥fd
g e 1945 & faar sy av
X 1974 F 13 %o IEEATAT @T 2 )
FT 40 To A AFTT G FEAT ? 5@ fag
¥ ag WhAT ®%n fd ey #y
TEAH NI E AR FA T FH gl
FT AT AMGC 1 AT QST & fqw @w
G FAT A6a §, a1 A TH AT 9T
o1 1 AT & faae s wrfed
TAT FE FT A GHT FLT § |
SHRI SARDAR AMIJAD ALI (West
Bengal): Mr. Deputy Chairman, Sir, 1 rise
to support the Motion moved by my
senior colleague, Mr. Raju, and [ take this
opportunity to cxpress my thankfulness to
the hon’ble President for giving this very

valuable Address to the Jloint Session cf
Parliament.

Sir, T have tried to go through this en-
tire speech of the President very carefully
and I also tried to learn as to what is the
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contention from amongst the observations
made by my Opposition friends in this
august House and my conclusion is this.
I %ould have been rather happy to see
that the Opposition are contented with
what the President of this country through
is Address before the Joint Session of the
Houses has said. But probably the Oppo-
sition can never be contented. There is a
holy saying in one of our holy books in
this country that only the devil or the
Satan can satisfy all the peoples of the
world. Since our President is neither a
devil nor a Satan, naturally we cannot ex-
pect that all the peoples and all the par-
ties in this country will be satisfied.

So we feel content that the Opposition
will never be satisfied with the spceches
made by the honourable President. With
rapt attention 1 was listening to the
speeches of Opposition Members to find
out what their objective is with regard to
the crisis that this country is facing. There
is no gainsaying the fact that this country
is facing a serious crisis. The human rule
should be that when there is a crisis, when
there is a problem, all heads sit together,
give their thoughts to the problem, in
order to come out with a solution to the
problem to the satisfaction of all. But this
is a peculiar country where we find that
at the time of a crisis, without being closet-
ted together, without giving our thoughts
as to how to overcome the problem, various
parties feel that their objective is to de-
nounce the ruling party in whatever langu-
age they can, denounce democracy in
whatever way possible, That is why pro-
bably they exhibited certain activities on
the opening day of this Session which
were not definitely democratic. Their acti-
vities were far from being democratic,
Democracy has certain rules, a certain
modus operandi. My friend, Dr. Kurian,
was showing his anger against my col-
Jeague, Dr. Syed Ahmed. Of course. we
know violence was there. But when you
take a step in the name of Constitution,
when you participate in this august House
in the name of Constitution. surely this is
not the place where you can use or show
violence. We know that you were very
well organised to show violence. But my
submission to such friends will be that
violence has not paid dividends to them,
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violence has not shown any good results
to them. Sir, I have gone through the en-
tire Address from two angles. 1 tried to
see whether the President’s Address is lack-
ing anywhere, and, if so, in what respects,
and what is it that is causing pain to the
people of this country. I find that all the
major problems which are annoying the
people today have been listed in tne Ad-
dress. There is reference to high prices;
there is reference to power shortage, to
coal shortage, to transport bottlenecks.
There is agitation in the minds of the
labour, The President has dealt with each
and every point. Opposttion friends might
naturally say that it is not enough for the
President to take a defence position while
delivering an Address to Parliament. In all
humility I submit that the President in his
Address has suggested certain right
measurcs, Those measures will have to be
accepted, those processes will have to be
implemented, by the Government in the
light of experience they have gathered dur-
ing the past years. The first submission that
I want to make is that although there are
many things which have been referred to
by the President in his Address, there are
yet certain other things which do not ap-
pear in the Address.

I find that unemployment is at present
a problem all over the country agitating
the minds of all the people. 1 would have
been happy if there was some reference to
it in the Presidential Address. Unfortuna-
tely there is no reference to it. Of course,
I must submit that Government has taker
certain measures in the form of special
employment programmes and in the form.
of setting up small and medium industries
all over the country. But the pace which
is required to solve this problem through-
out the country is not satisfactory. There
fore, T would submit that while shaping
up their future policies and programmes,
Government should consider how rapidly

this problem of unemployment can be
overcome.
With regard to certain other policies

within the home front, I should submit
that the attitude of the Government of
India to monopoly and big business houses
is not verv welcome. 1 know that in cer-
tain fields of industries, public sector enter-
prises alone are not enough and others
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can in fact do better. And naturally the
private sector will have to come in. But it
has to be realised that after 27 years of
our freedom we still find the balance of
justice tilting in favour of this sector. The
Government definitely will have to tilt the
position of the balance in the other direc-
tion. How is it that after 27 vears, al-
though we have set up our Monopoly
Commission and although we have said
that concentration of wealth and economic
power in certain hands should not be
allowed, Government had to add 27 more
to the list of 73 big business houses? The
reasons for this will have to be gone into.
While considering the Presidential Address,
1 would like to submit that Covernment
will have to shape their future policies and
programmes in such a way as to make the
country more prosperous without allowing
the country to remain in its present mood
under which certain people accumulate
wealth as they like whercas on the other
hand the poor people get poorer and
poorer day by day.

With regard to industrialisation of the
country, while there is development, it is
not upto people’s expectation. In the small
sector and in the medium sector we find
there is difficulty for getting finances and
raw materials. There are also imbalances
in the matter of supply of raw materials.
I should like to submit that while evolving
their future programmes. Government will
have to consider as to how small and me-
dium sector industries can be better deve-
loped. The role of nationalised banks and
public finance institutions also will have to
be in a different mood. We find that today
poor and small people do not get sufticient
financial assistance and help from these
institutions.

Then, why do the big people get it?
That is because, Sir, the attituade of the
officials and the attitude of the manage-
ment and the attitude of the people who
are occupying important positions in these
financial institutions are not [avourable to-
wards the small and poor people, towards
the small and poor entrepreneurs in this
country, Therefore, I submit. Sir, that if
we have to remove the inequalitics in the
country, we have to change and revamp
the entire administration in a different way.
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Sir, T must at this juncture confess that
1 cannot but lend my support to the Oppo-
sition charges of corruption all over the
country. Sir, it is a tampant thing whith
we face everywhere. Sometimes, even we,
being Members of Parliament, go to the
Parliament House Railway Reservation
Counter and we get our reservations there
and we also get it confirmed over the tele-
phone a day before we start on our iour-:
ney. But, surprisingly, Sir, when we go to
the station, we find that the reservation
made for us and confirmed has been given
to some other person. Some such thing is
happening everywhere and the peoplc are
getting frustrated and they feel that they
have to face corruption wherever they go.
So far as the Government is concerned,
corruption is not something which is an
insurmountable thing. But it is an insur-
mountable thing so far as the people of
the country are concerned. But action
must be taken to root out corruption and
it has to start somewhere. Of course, we
have started in some areas. But, Sir, I can-
not give my support to my senior col- :.’
league, Shri Bhupesh Gupta's remark that'
the Congress party and the Congiess Minis-
tries are totally vitiated by corruption and
all the corrupt elements and corrupt people '
have assembled in this particular party. I
should humbly say in reply to him that
it is the Congress party which can remove
a Minister if it senses that there is corrup-
tion and there is an instance...

At SR YATT qrET ;AT SF

# afgar Iargar g8 7 § ? o
SHRI SARDAR AMJAD ALI: That we
will see. Whatever you may say, you can-
not prove certain charges and you cannot
produce documentary proof or evidence
before the House to substantiate the.
charges that you make. Sir, this is how
the Opposition functions. I can say that if
there are charges against our Ministers, if
there are charges against our legislators,
and if they are proved, we would welcome
them from the Opposition. We have done
it and wc have established it. We have
removed some Ministers from our own
Ministries and we have done it by hauling
up even legislators charged with corrup-

ttion although they may be members of

the Congress party. Sir, what T would like
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= SHRI SARDAR AMIJAD ALI:
seen in Orissa. Sir, that the CPIM) people
are campaigning that Mr. Biren Mitra
should be voted and so for Shii Biju Pat-
naik, the institution of corruption in the
country. ‘

SHRI BRAHMANANDA  PANDA.
Campaigning for the Swatantra party also.

SHRI SARDAR AMIAD ALl: The
Marxist party is asking the people of this
country to give their support to the Swa-
tantra party, the institution of right reac-
tion in this country and this is how the
parties act.

- Motion of thanks ~ *

LI orunt!

Sir, we have heard in this august House
that lending support to the Bangladesh
movement is a wrong thing and we have
heard in this House that giving our assent
to the Simla Agreement is a wrong thing
and we have also heard in this House that
our close relationship with the Arab world
is a wrong thing and, therefore, Sir, we
are accustomed to listening to these futile

1 have |
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and baseless arguments here and are ac-
customed to hearing such unreasonable
arguments in this House.

The Opposition works in this fashion.
Now, [ submit that the policies which
have been pursued inside our own country
and also in relation to our international
affairs have proved definitely sound ones.
We must, however, admit that there are
many more things to be done. Somebody
said that the Congress Party is a party of
the nulaks. Some of my friends must know
it that at least the present speaker is npot
the son of a kulak; still his father is a
tailor weaving the clothes of other people.
My friend sitting here is a poor schoot
teacher. I do not think that the Congress
Party is a party of the kulaks. Yes, there
are persons, there are elements inside the

party. . (Interruptions). The Opposition
parties cannot claim that...
SHRI PITAMBER DAS: Your own

people inside the party charge you like
that, Nobody else has done it. There are
dogs in the caravan itself,nsa "yevou 2t

SHRI SARDAR AMJAD" ALI: Réply
has been given in the rural areas. One-
fifth of the total population of -the coun-
try has very recently gone to the polls. [
had the opportunity to go there. Whenever
we speak for the poor. naturally you
should shout more. The rural people have
given the reply: Yes, it is the Congress
Party which fought for the liberation of
the country. it is the Congress Party which
is, fighting against the rajas and maharajas,
for whom the Swatantra Party. the Jan
Sangh and Congress(0Q) are pleading. It is
the Congress Party which fought for the
landless labourers. Of course, we admit
that there are many more things to be
done. Of course, we admit that the speed
with which the progress of the country
ought to have been there has not been as
desired. But for that pitfall, definitely the
ruling party or the Government alone is
not responsible. The way in wnich you
are moving in Gujarat, in Maharashtra
and in some other places as you did in
West Bengal by letting loose a region of
terror and violence, definitely the problems
cannot be overcome. We need peace in-
side. We need peace outside this courtry
also. And that is the way in which this
country is now moviag. Sir, there are
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things with which the Opposition is dis-
satisfied. But the way ihe country is being
ded to by the Congress Party will definitely
bring results which will be much more
desirable for the entire people, and not
the results desired by very few politicians
of this country.

MR. DEPUTY CHAIRMAN: Mr.
Ruthnaswamy.

SHRI M. RUTHNASWAMY (Tamil
Nadu): Mr. Deputy Chairman, Sir, I was
not intending to take part in this debate
swhich has proved to be so unreal as illus-
frated by the absence of Members even
at the time of such an important debate.
But I was provoked to take part in the
debate not only by the fact that I will

v the only member of my party to be
‘present during the course of the debate
but by the theory advanced by the Minis-
ter of Petroleum yesterday evening, as to-
day afterncon. that the disturbance and
Tevolt of the people in Gujarat against
the Government was not a real revolt,
was not a real revolution, because it was
led by members of the bourgeoisie, the
middle class, and by students. May I
remind the Minister that all revolutions
should have been led by members of the
bourgeoisie, by middle class men? The
French revolution was led by lawyers like
Dante and Spear Robertspearre. And
even the Bolshevik revolution was orga-
mnized by middle class people.

Lenin was a bourgeois of the bourgeo- .

isie. He was an intellectual, the son of
an official of the Czarist Government. He
was an intellectual and a journalist. He
did not belong to the working class. So
also was Trotsky. Even in our own
country, the communist leaders are not
the sons of the soil. You have only to
shake hands with a communist Member
to know that his hands are as soft as
that of a woman. They do not belong to
the working class. How can anyone say
that the revolution in Gujarat is not a
real revolution because it was led by
members of the wmiddle class?

I have little to say so far as the Presi-
dent's Address is concerned. Much has
been said on both sides. But the unreality
of the debate was proved to me by the
reaction of the Government benches to
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the formidabe indictment against the
Government not only by emotional, uttér-
ances, but by speeches like that of Mr.
Goray, seber, enlightencd but nonetheless
devastating. To this indictment, all that
the Members of the Government benches
could say was to repeat the stereolyped
arguments; for instance, rise in prices is
not peculiar to India; it is a glchal
phenomenon; that inflation is nothing un-
usual in India, it has spread all over the
world, But they seem to forget that the
Governments of those countries have tried
to deal with these phenomena family.
There was the conservative government of
Mr. Heath which fought a battle with the
trade unions for their coutribution to the
inflation of prices and they have gone to
the country on this issue, i.e. the people
versus the trade unioms. The question
was whether the trade unions were gaing
to hold the people of England to ranson
in a very difficult period of their history,
One of the members ol the ruling party
yesterday afternoon who was exercising

his lungs at the expense of our ears,
asked a number of rhetorical questions.
Was nof the demoerdtic experiment in

India much more successful than in cther
countries? Has not India under the present
Government kept the peace of the world
while the other governments are driving
the world towards war? Has not our
Government solved the prcblem of un-
employment whereas other countries have
been baffled by it? These were rhetorical
questions which require no answer from
anybody. Therefore, Sir, 1 have very little
to say about the President's Address itself.
But I must say one thing. I must sympa-
thise with the Presideat for all the criti-
cism that has been delivered against him
and which has been showered on his
head as if he was the maker of this
Address. It is a convention which we have
taken from the English practice. The
Queen's Address should be imitated by
the President’s Address here. They had a
historical reason for it. The Parliament
arose from the Privy Council of the King
of England and just as the King of Eng-
land used to address the Privy Council

throughout the [English history, the
sovereign’s address began the session of

Parliament. We had no such excuse herg.
We have simply copied this practice from
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the English. Under the convention that
has been practised ever since the Consti-
tution was drafted and put into effect. the
President is the constitutional head of the
Government.

So, the President’s Address is the J
Government's Address. It is a document |
putting forth the future policy, the future '
programme of ithe Government for the
year. So, it is the Government that should
be criticised, it is the Government that |
should be indicated and not the poor |
President who was not responsible for one )
comma or one full stop in that Address. |
So, Sir, the debate has gone on with usual !
arguments on both sides but we are no-
where near to solution of our problems,
whether of reducing the inflation or re-
ducing the prices of fighting the inflation.
It is for the Government to reduce
expenditure on- administration and on
those prestigious policies and programmes
which will take years to bring cut their
economic effect. The Government have
done nothing to increase the employment ’
potential and millions of people still go |
unemployed and underemployed. The }
making of village roads, sinking of wells,
construction of village houses and moder-
nization of village industries would in-
crease the employment potential in this
country. But the Government has done
nothing in these directions. Instead of that,
they are spending crores of rupees on these
prestigious projects. And the new Economic
Treaty with Russia lays still more emphasis
on this misdirection policies and program-
mes of the Government. Russia is an in-
dustrially very advanced country and, there-
fore, they believe in these high prestigious
projects, heavy industries, heavy electricals
and so on. And the Economic Treaty with
Russia will not strengthen the Govern-
ment in this unfortunate direction which
their industrial policy has taken. So, the
Government have done nothing and will
do nothing as long as they stick to the
present policies and plans. And so, this
debate has proved to us unfruitful though
one wonders why one is so persistent in
continuing it. I hope the country will take
notice of all the criticisms and indict-
ments that have been built up by the
Opposition and will trcat the Government
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THE BUDGET (RAILWAYS) 1974.75

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHD: Sir, I beg to
lay on the Table a statement (in English
and Hindi} of the estimated receipts and
expenditure of the Government of India
for the year 1974-75 in respect of Rail-

ways. T f’i‘r: v oeRp
SR

MOTION OF THANKS ON THE PRESI-

DENT’S ADDRESS—contd. .
!

MR. DEPUTY CHAIRMAN: Now. we
continue with the discussion. Mr. Yadav,
you will take only five minutes please.



